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B
EFORE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION NO. 562 OF 2024

IN THE MATTER OF:

ANSHUMAN UPADHYAY ..... APPLICANT
VERSUS

STATE OF U.P. ..... RESPONDENT

AFFIDAVIT ON BEHALF OF U.P. POLLUTION CONTROL
BOARD IN COMPLIANCE OF ORDER DATED 26.09.2024

I, Deo Kumar Gupta, S/o. Shri B.P. Gupta, aged about 56 years,
Regional Officer, U.P. Pollution Control Board, Greater NOIDA,

U.P. at present at New Delhi do hereby solemnly affirm and state
as follows:

1. That | in the abovenoted capacity am well conversant with
the facts of the present case and have been authorized by

the U.P. Pollution Control Board to file the present affidavit
on its behalf.

2. That the abovenoted Application came up for hearing on
26.09.2024 when this Hon'ble Tribunal directed the U.P.
Pollution Control Board to finalize the proceedings with
respect to Environmental Compensation of Rs. 29 lakhs on

Respondent No. 3. The relevant portion of the said order is

"6. UPPCB has filed its response stating that show

cause notice has already been issued to respondent
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3 on 12.09.2024 proposing to impose Environmental
Compensation for the period of 01.04.2020 to
29.09.2021 and 29.09.2023 to 07.09.2024 for Rs. 23
lakhs and respondent 3 has been given opportunity
to file its response and further proceedings aré

pending.

7. Respondent 2 shall finalize above proceedings

and submit final order by the next date.
8. List on 08.11.2024."

3. That in compliance of the said order the proceedings for
imposition of Environmental Compensation were finalized
and vide order dated 05.11.2024 Environmental
Compensation of Rs. 29 lakhs has been imposed on
Respondent No. 3. True copy of the said order dated
05.11.2024 is being enclosed herewith and marked as

Annexue-1.

4. That the Regional Office of U.P. Pollution Control Board
also inspected MSW site, Ratnawali on 04.11.2024 and the

inspection report is being enclosed herewith and marked as

Annexure-2.

5. That as per the record submitted by Bhumi Green Energy,
the operating agency of Respondent No. 3, total 10185 MT
waste has been processed. A datewise charge from
18.10.2024 to 31.10.2024 regarding the processing of

waste is being enclosed herewith and marked as

Anne;wfe-B.
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5. That the Photographs taken at the time of inspection are

being enclosed herewith and marked as Annexure-4.

The above report is being submitted for kind consideration
of this Hon'ble Tribunal.

S

o5 1124
DEPONENT

VERIFICATION:
|, the abovenamed deponent do hereby verify that the contents of

above affidavit are true to my knowledge derived from official

record. No part of the same is false and nothing material has
been concealed therefrom.
VERIFIED ON THIS THE 05™ DAY OF NOVEMBER, 2024 AT

NEW DELHI. o
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DANNEXVRE-Z

Inspection report /present status of temporary legacy/MSW site, Lakhnawali,
Greater Noida, Gautambuddh Nagar.

In compliance of order passed by Hon’ble National Green Tribunal on
26.09.2024 in O.A. No. 562/2024 in the matter of Anshuman Upadhyay V/s State
of U.P, inspection of the temporary legacy/MSW site, Lakhnawali was carried out
on dt. 04.11.2024 in presence of shri Vivek Pandey, AGM, M/s Bhoomi Green

Energy. Report is as follows:-

I, Site inspection was carried out on dated 04.11.2024. It was found that
operation of processing plant of legacy waste is operational from 18
Cctober, 2024.

I. M/s Bhoomi Green Energy has submitted summary of processing of
legacy waste of month of October, 2024, copy of summary is enclosed.

ll. As per summary provided by implementing agency (From 18.10.2024
to 31.10.2024), details as follows:-

| Legécy Waste _Legacy waste | RDF ‘ Bio soil \C&D | Moisture
 received (MT) | processed (MT) | (MT) | (MT) (MT) | (Approx@e%)

10485.47 10185.00 ‘ 2037 ‘ 5296 ‘ 815 ‘ 2037

V. It was found that water sprinkling and culturing at windrows is being
done to void dust and foul smell.

V. It was found that installation of iron pillar is under progress along the
road side of site for hanging green net.

VI. Photographs taken during inspection are enclosed.

s

Inspection report is being submitted for necessary action please.
b

. g& 0511 14
(Ranje mgh) (D.K. Gupta)
Assistant Environmental Engineer Regional Officer
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BHUMI GREEN ENERGY

ANNEXURE-3

Near CRPF Camp Lakhnawaii Village Behind CNG Petrol Pump Gretor Nolda 201306
< el Process & Dis atch Report
SHUMI GREEN ENERGY) ; gRODUCTlON- DISPATCH/DISPOSAL
DATE I\;_IZ;V LE(;:S;CAESW Processed | Moisture C&D gesatl P:(;?UCT!ON C&D Biosoll ! RDF
18-10-2024 | 21 264.54 180.00 36.00 14.40 9360 | 36,00 0.00 0.00 0.00
19-10-2024 | 18 228.74 300.00 60.00 24.00 15600 |  60.00 0.00 0.00 0.00
20-10-2024 | 21 264,61 240,00 48.00 19.20 12480 |  48.00 0.00 000 | 3537 N
21-10-2024 | 48 | 71957 540.00 108.00 43.20 28080 | 108.00 000 | 18314 | 10975
22-10-2024 | 58 938.68 620.00 124,00 49.60 322.40 124.00 0.00 6840 | 7213
23-10-2024 | 47 768.99 680.00 136.00 54.40 353.60 136.00 0.00 99,12 0.00
24-10-2024 | 57 901.75 590.00 118.00 47.20 306.80 118.00 000 | 123.89 244.67
25-10-2024 | 52 793.35 520.00 104.00 41.60 270.40 104.00 0.00 64.85 156.80
26-10-2024 | 57 918.17 610.00 122.00 48.80 317.20 122.00 0.00 | 123.33 200.66
27-10-2024 | 56 | 102220 920.00 184.00 73.60 478.40 184.00 0.00 0.00 267.43
28-10-2024 | 64 | 125912 1480.00 296.00 118.40 769.60 296.00 000 | 491.74 270.04
29-10-2024 | 41 645.34 1520.00 304.00 121.60 790.40 304.00 0.00 | 365.47 22843
30-10-2024 | 58 | 1014.97 1115.00 223.00 89.20 579.80 223.00 0.00 | 531.26 302.26
31-10-2024 | 40 | 74544 870.00 174,00 69.60 452.40 174.00 0.00 0.00 99.75
Total: | 638 | 1048547 | 10185.00 2037 815 5296 2037 0 | 2051.20 | 1987.29

M
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214 ANNEXURE-Y

Photographs taken during site inspection of Lakhnawali MSW site

Accuracy. L =
fime: 04-11-2024 15:06 -
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11/6/24, 3:42 PM Yahoo Mail - Original AppIicati2N1 §/2024 Anshuman Upadhyay Versus State of U.P & ORS

Original Application No. 562/2024 Anshuman Upadhyay Versus State of U.P & ORS

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: anshumandeep.24@gmail.com

Date: Wednesday, November 6, 2024 at 03:41 PM GMT+5:30

Sir

5

Please find attached the Document

With Regards,

(PRADEEP MISRA)

’_Lj Anshuman Upadhyay.pdf
1.6MB
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